309 Matters Under

MR. CHAIRMAN: Now, Shri
Beckhabhal.

(ii1)) INCREASING FOREST WEALTH
WITH THE SLOGAN ‘‘BIRTHDAY
TREE SCHEME.
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(iv) ALLEGED CLOURE  OF LARGE
NUMBER OF DYESTUFF UNITS IN
WESTERN MAHARASHTRA AND
AHMEDABAD

SHRIMATI SANYOGITA
RANE (Panaji): Under Rule 377,
I am making the Dllhwving state-
ment:

It is a matter of grave concern
that about 300 dyestuff units have
closed down in Western  Maha-
rashtra and Ahmedabad due to



